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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY

Thirteenth Session
Wednesday, March 19, 2025
LIST OF BUSINESS

Questions:

Questions entered in the separate list to be asked and answered.

Calling Attention:

(1)  Shri. U. R. Pradeep to call the attention of the Minister for Welfare of
Scheduled Castes, Scheduled Tribes and Backward Classes to the necessity to
expand various loan schemes of Kerala State Development Corporation for
Scheduled Castes and Scheduled Tribes to the said sections and to amend the

Bye-law to make the Corporation the accredited agency to undertake and
implement Government schemes.

(2) Shri. K. Babu (Thripoonithura) to call the attention of the Minister for
Water Resources to the disrupted livelihoods reported to have faced by the
residents of various backwater coastal areas of Thripoonithura, Vypeen,
Ernakulam and Kochi constituencies due to recurrent high tides.

Presentation of Reports :

Shri. M. M. Mani, Chairperson, Committee on the Subordinate Legislation to
present Thirty Seventh to Forty First Reports of the Committee.

Consideration of Amendments to Rule :

Consideration of amendments to the following Rules given notice by
Dr. N. Jayaraj :

(1) The Kerala Panchayat Building (Amendment) Rules, 2021 issued in
G.0.(Ms.) No.120/2021/LSGD. dated 28.06.2021 (S.R.O. No. 482/2021)

(2) The Kerala Municipality Building (Amendment) Rules, 2021 issued in
G.0.(Ms.) No.121/2021/LSGD. dated 28.06.2021 (S.R.O. No. 483/2021)

(3) The Kerala Treasury (I'* Amendment) Rules, 2020 issued in G.O.(P)
No0.89/2020/Fin. dated 01.07.2020 (S.R.O. No. 726/2020)

(4) The Kerala Panchayat Raj (Managing Committee for Veterinary

Institutions) Rules, 2024 issued in G.O.(P) No.52/2024/L.SGD.dated,
02.10.2024 (S.R.O. No. 1104/2024)

(Amendment notices circulated separately.)



IV. Legislative Business :
(1) Introduction and Motion for reference to Subject Committee of the
following Bills :
1) The Kerala Finance Bill, 2025.
(Discussion to be concluded.)

Afternoon Session
(From 2 p.m. onwards)

1) The Kerala Sports (Amendment) Bill, 2024.
(Discussion to be concluded.)

ii1) The University Laws (Amendment) (No.2) Bill, 2025.
(Discussion to be concluded.)

(2) Motion for consideration and further stages of The Kerala Elderly
Commission Bill, 2025 as reported by the Subject Committee :
(Discussion to be concluded.)

Secretariat of the Kerala Legislature, Dr. N. Krishna Kumar,
Thiruvananthapuram, Secretary.
March 18, 2025.



